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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL.APPLICATION NO.928 OF 2024

IN THE MATTER OF:

SAURABH TIWARI ...APPLICANT
VERSUS

UNION OF INDIAAND ORS ...RESPONDENTS

REPLY ON BEHALF OF RESPONDENT NO.2, LE.,, BANARAS

HINDU UNLVERSITY.

MOST RESPECTFULLY SHOWETH:

PRELIMINARY SUBMISSION:

I. The present Reply tiled on behalf ot Respondent No.2 and is signed
and verified by Mr. Rishabh Tiwari, who is the authorized
Representative of the Respondent No.2 University duly authorized
vide Letter of Authority dated 21.02.2025. Copy ot the Letter of
Authority dated 21.02.2025 is annexed herein below of Annexurc
R-2/1

That Respondent No.2 is a Central University established under the

9

Banaras Hindu University Act, 1915 and has great historical, cultural
and environmental signiticance. With nearly 40,000 students
comprising a significant no. of residents on campus, the Respondent
No.2 University is the largest residential university in Asia. The
University is one of the eight public institutions declared as an
’\ }&itute of Eminence by the Goverminent of India. [t is also one of
_‘i{:e\lg mstitutions from India in BRICS Universities League, a

v 1
consartium of leading research universities from BRICS countries. A

2172 I""
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copy of the relevant portion of the UG information Bulletin, 2023 is
annexed herein below of Annexure R-2/2

3. The campus of Respondent No.2 University spreads over 1308 acres,
with a significant portion dedicated to greenery and presently
containing a large number of old, new. endemic, exotic, tlowering
and fruit bearing trees which are placed on both the sides of the
roads, around buildings, playgrounds and other places in the campus.
The University is committed to sustainability and environmental
conservation and duly and diligently makes efforts 10 maintain a
green and clean campus. The University launched a plantation drive
(rom June 2024 to QOctober 2024 to enhance the cahpus‘ greenery
and beauty which involved planting over 9000 saplings across the
campus. A copy of the detatls of trees planted by the Horticulturist
Unit is annexed herein as Annexure R.2/3

4. The captioned OA has been filed before this Hon’ble Tribunal
wherein the Petitioner has made vague allegations by contending that
large number of trees have been illegally felled by the Respondent
No.2 University which led to reductionin the green cover.

Each of the allegations made in the QA are denied being false and

wn

misleading. As detailed herein above, the Respondent No.2
University 1s committed to sustainability and environmental
conservation and duly and diligently makes eftorts towards the

maintenance and upkcep of its green cover.

ﬁéﬁh&\ﬂnly in exceptional exigent situations which concernes public
- wfclty tlﬁ@s which hampered the existing building and trces which

hdmperéa e essential construction in the campus, that Respondent
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No.1 University was constrained to fell those trees after following
the due process in accordance with law. In this regard, it is submitted
that the Respondent No.2 University had for various reasons
obtained permissions tor cutting down of 180 Trees and in pursuance
of the said permissions, the University removed 155 Trees from the
year 2022 tifl date. The details of the pennissions obtained the

corresponding trees and the trees which had been cut is produced in a

Tabular Form herein below fer ready reference of this Hon’ble

Tribunal:
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S No. Letter of DFO |Speciesand | Spectes & No. | Yearof | Total No of No. of Year of
granting No. of of Trees Cut | Approval | Trees for which | Trees cut | Cutting
f,;/"'23_1—:“'"‘".*‘Q-t\permission for | Trees felling
‘\Of- e ‘JNlmg of Trees approval was
b.:’g = ___\:_.;D\ accorded trom
Py \ ) DFO
IS 927 |Letk bearing | Eucalyptus- | Not Felled | 2024 19 8 2024
G ey Ne:3653/22-1 dated | 01
SE2E  [3406.2024
> . tter bearing | Pecpal -01 | Peepal -01
‘“"-w/k'eo.zszwzz-l dated | Gular— 03 | Gular—03
12.04.2024 Mango — 03 | Mango - 03
Sahtoot — Sahtoot — 01
01 Sagaun — 04
Sagaun—-04 |
Letter bearing | Shisham — | Shisham — 01
No0.3048/22-1 dated | 0l
24.03.2024 o
[Letter bearing | Eucalyptus | Eucalyptus-02
No0.2505/221 dated | 02
04.02.2024
Letter bearing | Neem-01 Neem-01
N0.2504/22-1 dated | Jungle Jungle Jalebi —
04.02.2024 | Jalebi—02 |02
Letter bearing | Mahua—-01 | Mahua—-01 2023 65 2023
No.1504/22-1 dated | Semal — 0! | Semal -0l
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5/ Vi
[ EZ o 0L12203
'd?7.f,:%§Lcuefﬂ bearing | Eucalyptus- | Not felled
q)h\ﬁﬁg 3 N6 TP3/22-1 dated | 20
0 o 106:18.2023
\&»_'_Hﬁ___“____jﬂ&.fﬁcr bearing | Shisham — | Shisham — 04
No.680/22-1 dated | 04
22,08.2023
2 Letter beating | Eucalyptus | Eucalyptus -
No.3809/22-1 dated | —07 07
09.05.2023
10. | Letter bearing | Eucalyptus | Eucalyptus —
No0.2579/22-1 dated | — 32 32
18.01.2023
1. Letter bearing | Shisham - | Shisham — 0] | 2022 Lyl 51 2022
No.1616/22-1 dated | 01
28.10.2022
12. Letter bearing | Shisham — | Shisham - 02
No.1615/22-1 dated |02
28.10.2022
13. Letter bearing | Shisham — | Shisham — 02
No.1614/22]1 dated | 02 .
28.10.2022
{4. Letter bearing | Jamun -01 | Jamun-01
No.1610/22-1 dated | Semal -01 | Semat -01




144

15. Letter bearing | Shisham-01 | Shisham-01
No.1504/22-1 dated
18.10.2022
16. Letter bearing | Eucalyptus | Eucalyptus —
No.1503/221 dated | -24 24
18.10.2022 -
i} Letter bearing | Shisham-08 | Shisham-08
No.1502/221 dated | Chil Bil-04 | Chil Bil-04
18.10.2022 Jungle Jungle Jaiebi-
Jalebi-03 03 Irnli0]
lruliOl Neem-0!
Neem-01 Wild - 01
Wild- 01
18. Letter bearing | Shisham - | Shisham -01
No0.3602/22-1 dated |01
06.04.2022
19. Letler bearing | Teak —45 Teak — 41 2017 45 4] 2023
No0.4087/22-1 dated (4 not telled)
04.05.2017
TOTAL 180 155
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Copy of the Permission Letters issued by the Divisional Forest Officer,

Varanasi Division, Varanasi is annexed herein as Annexure R-2/4 (Colly).

i

[t is relevant to note that for every tree which had been tell, the

Respondent No.2 University has on an average planted at least 11

trees in its place and subsequently nurtured and grown the same.

Details of Trees Planted from Jan 2022 till June 2024 and the

corresponding number of surviving trees is produced herein below,

for ready reference:

Year No of Trees|No of Surviving | Net
Planted from | Trees Survival
Jan 2022 till Rate
June 2024

2022 641 536

2023 507 419

2024 096 052

Total 1844 1607 87%

From the above, it is clear that the Respondent from January 2022 till

June 2024 has planted a total of 1,844 Trees. Out of the said 1,844

Trees, 1,607 have survived and continue to grow with each passing

day. Thus, the survival rate ot plantation carried out by Respondent

No.2 University is 87% which itsell is an indicator of the degree of

etforts and care that the Respondent No.2 University gives to the

AT ET—
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University Campus. The details of trees planted by the Horticulturist

Unit is annexed herein as Annexure R-2/5.

. In addition to the above, various plantation drives have been
conducted in the campus of Respondent No.2, the details of the

recent drive has been provided izt para 3 above.

. Subsequent to the same, a consolidated survey was ¢¢nducted from
29.11.2024-06.12.2024, to assess the trees planted during 2022,
2023, and 2024. The survey team consisted of 16 gardeners and 6
Research Scholars from the Department ot Horticulture, Institute of
Agricultural Science The survey revealed that a total ol 2,389 trees
were planted between January 2822 and 06.12.2024. Unfortunately,
156 trees did not survive. Nevertheless, the present survival rate of
the newly planted saplings stands at an impressive rate of 93.47%.
The Details of the survey as communicated to the Registrar, BHU by
the Protessor Incharge, Horticulturist Unit vide letter dated

14.12.2024 is annexed herewith as Annexure R-2/6.

. Al present, the campus of Respondent No. 2 is home to a vast and
diverse array of llora, with approximately large number of old, new,
endemic, exotic, flowering and fruit bearing (rees and plants. The
campus boasts extensive green cover, which is evident from the
aerial view photographs submitted herewith. This Hon'ble Tribunal’s
attenlion is invited to some of the photographs, Wh?&;h_ shavggases\_th_e

/‘
green cover in the university: i RN N
W \

\O\ . :L__
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Copy of the Photographs showcasing the aerial view of the campus

of Respondent No.2 is annexed herewith as Annexure R-2/7.

11.From the above facts. it is clear and evident that each of such
allegations made in @A with respect to illegal felling of Trees and
reduction in green cover in the University is completely fualse and

misleading.

12.That vide Order daled 31.07.2024. this Hon’ble Tribunal constituted
a committee comprising of the Regional Officer. Ministry of

Environment, Forest and Climate Change :'Mnlj}-f-: *aqd ﬂ:}.ﬁ ™
' ~L B
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Lucknow, and the Divisional Forest @®ificer, Varanasi, in order to do

2
the following: o
e To asceriain the truthfulness of allegations made in the
OA.
II.  Toascertain Li1e extent of trees which have been cut.

IIL  To ascertain if any compensatory plantation has becn

done.

This Hon’ble Tribunal further directed the Two-Member Committee
to visit the site and submit a Report, in respect of the above. The
relevant extract of te Order is produced herein below l'er ready
reference:
5. In erder fo ascertain the truthfuiness of (he%//ega!ion and
also the extent of trees which have been cut, if any permission
was obtained tefore cutting of trees and if any compensatory
plantation has been done, we deem it proper to ferm a
Committee comprising of RO, MOEF and CC Lucknow and
Divisional Forest QOfficer. Varanasi who will act as the

coordinating agency,

6. The Fwo Member Committee will visit the site and ascertuin
the correct position keeping in view the observations made
above and will submit report before the Tribunal at least one
week bejore the next date of hearing.

7.Liston 11.11.2024
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13.Pursuant thereto, the Two Member Committee comprising ol Ms.
Swati (Divisional Forest Officer, Varanasi Division, Varanasi)} and
Ms. Prachi Gangwar (Deputy Inspector General ol Forests (Central),
Regional Office, Ministry of Environment, Forest and Climate
Change, Government of India) liled their Report before this Hon'ble

Tribunal. That the following are the observations made in the said

Report:

i. On 24.10.2024, a field inspection was conducted by the
two members of the committee along with regional staff’
of the Forest Department n the presence of
representati ves of the Banaras Hindu Univérsily.

. During the on-site inspection, illegal felling of 7 (Seven)

Sandalwood Trees and 12 (Twelve) Trees of diflerent
species were found.
ifi. 1630 Saplings were planted in the campus of Respondent

No.2 Uni versity.

14.in respect of the above stated Commitiee Report, the Respondent
No2 submits as follows:

I, 7 (Seven) Sandalwood Trees:

a) So far as the observation with respect Lo the 7 (Sewven)
Sandalwood Trees are concerned, it is spectlically and
categorically stated that the same were NOT removed by

officials of the Respondent No.1 University. It is submitted

that the aforesaid Trees arc ones which were found stolen on

LIS, - Vi p!

II G) Regn. No.- 1 hgss

. O‘l‘i" -20024. ,_\
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13.10.2023, from Department ot Dravyaguna, Faculty ol
Ayurveda. Instlute of Medical Sciences, BHU. Immediately
upon learning of the respective incidents, the ofticials of
Respondent No. I University got registered FIR bearing 1052
dated 00.10.2018 (PS: Varanasi) and FIR bearing 0403 dated
13.10.2023 (PS: l.anka. District-Kashi. Commissionerate
Varanasi) regpectively. As per the communication received
trom Police Station. Lanka. Varanasi. final report in both the
matters have been filed. Thus, the otticials of the
R espondent No.2 University cannot be held to be vicariously
liable for the acts of the unknown persons which have
committed fhe illegal acts of theft. A copy of the FIR
bearing 1052 dated 06.102018 (PS: Varanasi} is annexed
herein as Annexurc R-2/8. A copy of the FIR bearing 0403
dated 13.10.2023 {PS: Lanka, District-kashi.,

Commissioncrale Varanasi) is annexed herein as Annexure
R-2/9. A copy of Communication dated 28.10.2024 of Police

Station. Lanka. Vamnasi is annexed herein as Annexure R-
2/10.

1. 12 (Fwelve) Trees:

a) With respect to the 12 (Twelve) Trees which are referied

lo in the Report is concerned. it is submitted that such

lrees were felled on aceount of' emergent and exigent
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teachers and general public. In this regard. it is submitted
that:

. On 03.08.2024, an unfortunate incident

occurred in the University Campus whercin Mr.

Brinda Pal who was 3" year Ph.D. rescarch

scholar of Physics Department of the

Universily, got severely injured due to natural

and sudden falling of a dry Palm trec over him.

He was admitted in ICLi Trauma Centre for

wcatment on the same day. He remained

admitted in the Trauma Centre lor around two

months. A copy ol the Discharge Summary

dated 06.10.2024 s annexed hercin as

Annexure R-2/.

ih. In light of such an unfortnate incident and in
order to avoid such an eventuality in the future,
the Hati cultuiist Unit ot the Respondent No.2
University ook a suo moto action to cut diown
11 div/dcad trees 1.e. 06 Mango, 02 Guimohar.
0] Kathal. and 02 Mahua, in the month of
August 2(24 as they were found to be located
alongside the busy roads and in front ot student
hoslels and werc considered to be dangcrous
for public safety. In addition to the above 11
Trees. there was a Gulmohar tree which was

iocated near the Main Gate of the University
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which was suddenly uprooted due to naturai
causc i.e, rain and putsy wind and its removal
was nceessary lor ¢learing the road blockage.
The dctails of the above 1|2 1rees as
communicated ta the Registrar. BHU) by the
Professor In-Charge. Horticulturist Unit vide
his letter dated 29.10.2024 is annexed hercin as

Annexure R-2/12,

b} With regard to the lelling of aforementioned 12 Trees, the
attention of this Hon’ble Court ts invited to Section & of
UP Protection ol Trees, 1976 provides for the procedure

tor permisston to fell remove trees. The proviso Lo the said

Section 5 specitically provides an exception where

immedialc action/steps are necessary 10 remove any

obstruction or nuisance or to prevenl any danger lThe

relevant extract ot the provision is produced herein below

lor ready reference:

(1) Anv person entitled 1o fell a standing tree or ro
cut, remove o otherwlse dispose of o fallen nee,
ety ke an application to such afficer in such
Jorm as mav  be notitied by the State
Government. for permission 1o fell such standing
ree or fu cul. remove or atherwise dispose of
such fallen tree and the officer to whom such
application iS made. shall. within wenty dayy

dfter muking such enqguiry as he thinks fit,
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Jorward the application alonrg with his report to
the cuompetent authoriry.,

(2) The competert authority shall, within fifteen
davs firom the date of receipt of the report under
sub-section (i, gramm or vefuse the permission

applied for,

Provided also that such immediate steps as are

necessary 10 remove  any ohstruction  or

nuisance or to prevent any danger wmay be taken

without such permission.

Thus. the lelling ot the al'orementioned 12 Trees on aecount of
emergent and exigent circumstances s described herein above
is squarely covered by the proviso to Section 5 of UP

Protection of Trees, 1976, as such, is permissible in law.

1. Plantation of 1630 Saplings:

The Committee Report unambiguously records that [630
Saplings were planted in the campus of Respondent No.2
University. The said [act itself confirms the commitment of the
Respondent  Ivo.2  University towards environmental
conservation and diligent clforts made towards the prowih,
maintenance and upkcep of its green cover in the University
Campus.

= ]'?5__'“[,T1Erha[¥35pondenl Nao.7 {District Forest Ofticer) has tiled its Reply to

he:?‘:bﬁl:”?\ captioned OA. That in the said Reply, thc Respondent
; W

0.7 :ﬁﬂmﬂi\leged that 26 Trees and 7 Sandalwood were removed by
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Respondent No.2 University without permission. It is alleged in the
Reply, that pemussions were obtained only lor 135 Trees whereas
149 Trees were removed by Respondent No.2, Icaving a deticit of 26
Trces for which permission was not obtained. [n regard ol tlie above
contention ol Respondent No.7. the Respondent No.2 has already
detailed hercin above that |2 Trecs which were old, dcad and dry
were felled under emcrgent and exigent circumstances which
endangered Public Saf'ety. So tar as the other | 4 Trees are concerned,
it s submitted that the Respondent No.2 University hid duc
permissions rom DIFQ in respect of the same. The Respondent No.7
has made a factual cror in recording that the Respondent No.2
University had only perimission lo cut 135 Trecs whereas the true and
correct tact is that the Respondent No.2 had obtaincd permissions lor
| 80 Trees. T'hc details of each of the permission have already been
set out in Para 5 and the corresponding l.etters of DFQ is annexed as
Anncxure R-2/4,
16.11 is pertinent to nole that each ol the contentions as stated tn the
Reply of Respondent No.7 had been raised by the Respondent No.7
m its Letter bcartng No.]802/29-1 dated 26.1(.2024 issucd to
Respondent No.2. In response to the said Letter. the Respondent
No.2 issued a Reply/l.cticr bearing No. RO. /2024-25/373 dated
02.11.2024 whercin the Respondcent No.2 responded to each ol the
contentions ol Respondent No.7 and elaborated cach of the tacts as
ﬁ:guvggioncd in the Paras hcrein above. It is submitted that the
.‘t;.‘;_ _@_e;qﬁ;m][ No.7 has tailed to placc the above Reply ol Respondent
. W

X' No.2 bc?ﬁ?qﬂ thts Hon'’ble Tribunal. A copy ol the Reply/l.ctter

\ -

)
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bearing No. RO. /2024-25/373 dated (2.11.2024 is anncxed herein as
Annexure R-2/13.

17.In the above facls and circumstances, it is clear and evident that the
allegations ot illegal felling of trees by Respondent No. 2 is
unfounded. Respondent No. 2 has consistently dedicated itseli’ and
remams committed lowards environmental protection and
conservation wherein it has made concerted efforts to maintain a
green campus which has a large number of old. new. endemic.
cxotic. {lowering and fruit bearing trees. The limited trees which
were removed were jor genuine reasons and was with the due
permission of the DFQ. Varanasi. The felling ol 2 trees was
necessitalcd by sately concearns of the public whereas the 7
sandalwood trees were an untortunate case ol thell, [or which
Respondent No. 2 had promptly lodged FIRs on cach occasiom. Be
that as it may, as has been acknowledged in the Report of the
Committee ilsell. the Respondent No.2 has grown at least 1630
Saplings. The samc¢ are being nurtured and grown with due care at
the Resgpondemt No.2 LUhniversity. In the above [acls and
citcumslances, it is most humbly prayed that the captioned OA be
dismissed.

PARA-WISE REPLY:

| That the contents of' pata | are specifically and catcgerically
denied as lalse, frivolous and misleading. It is vehcmently denied
ﬁ®'ﬂ*§?e number ot trees was telled illegally. As detailed in the
& phsltirﬁiit;gt}-' submissions, the Trees were felled aticr seeking due

l’f‘-. gcmmfgm%n from the Forest Department. It is submitted that only
o ” - |
\

’.

)_I’ bﬁ:’;ﬁ:
Y Ax )
E‘n (J & i’
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155 trees were felled tor public safety, essential construction ete.
It is lurther submitted that the Horticulturist Unit of Respondent
No2 took penmission for felling 180 trees from the DI'O,
Varanasi vide various letters as detatled in the present Reply.
Moreover, it is submitted that 12 trees Trees were felled on
accounl of emergent and exigent circumstances which conceimed
salety ol student. statl. teachers and general public. Further. it is
submitted that the 7 sandalwood trees which were stolen [rom the
Deparunent of Dravyaguna. Faculty of Ayurveda, IMS, BHU
premises without knowlcdge or connivance of the Respondent
No.2. in this regard, il is pertineint to mention herein that the First
Intormation Report was lodecd with the lLocal Police Station,
Lanka, Viranasi, against theft on two occasions, i.c., 2018 and
2023. The contents of the preliminary submissions may be read as
part and parcel of present Reply. Same is not repeatcd herein for

sake of brevity and to avoid prolixity.

13

That the comtenls ofpara 2 are specilically and categorically
denicd as false. frivolous and misleading. It is reiteratcd that a
total of 155 trees were fell down in the last threce years with due
permission trom DI'O, Varanasi. iurther, it is pertinent to note
that Respondent No.2 planted a total of 1607 compensatory plants

in the campus. It s furthcr submitied that Respondent No.2 is

conscious of maintaining good and healthy environment by
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around building, playgrounds aid other places in the campus. [t is
firther submitted that the purported allegations regarding the
large-scalc Ielling of trces and depletion of grcenery in the
campus is entirely unlounded and misleading. In reality, the
campus is home Lo farge number of old, new, endcmic, exotic.
flowering and truit bearing trees providing extensive green cover.
Contrary Lo the applicant's allegations, there has been no
indiscriminate [elling of Wecs on campus. Il is pestinent Lo
mention that the Googlc images relied upon by the Applicant are
misleading and do not accurately represent the situation. Notably.
both images on Google Maps are dated 23.04.2024. coinciding
with the autumn scason when most lrees shed their lcaves.
Moreaver. the Applicant has [ailed to provide comparative images
to substantiate their claims. Furthermore, it is submitted that the
images in question are sourced from Google and not satcllite
images. as allcged by the Applicant. Contrary to the Applicant's
asserlions, the greenery of the campus remains intact. In fact,
most recently, a consolidated survey was conducted [rom
29.11.202406.12.2024. 10 assess the trees planted during 2022,
2023, and 2024. The survey team consisted of 16 gardeners and 6
Research Scholars trom the Department of Horticulture, Inditute
of Agricultural Science. The survey revealed that a total of 2,389

wrees were planted between January 2022 and 00.12.2024.

/ﬁNﬂ)ﬁLlnatel_\g 156 trees did not survive. Mevertheless, the present
% N
* 7 N §y \ val rate ol the newl]y planted saplings stands at an impressive

81 %3.47%. The contents ol the preliminary submissions may

Y
9 ,'<j,,,

L. 5. hy
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(‘ \ ’ef'g .f/fg}_?/
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be read as part and parcel of present Reply. Same is not repeated

herein for sake of brevity and to avoid prolixity.

3 That the contents of para 3 arc specifically and categorically
dented as false, frivolous and misleading. As detailed in the
foregoeing paragraphs. limited tree felling was undertaken only
afler oblaining the requisitc permission Irom the competent
atthorily. The contents of the preliminary submissions may be
read as part and parcel ol present Reply. Saine is nol repeated

herein tor sakc of brevity and to avoid prolixity.

¢ That the contents ot para4 are specilically and categorically
denied as lalse, fiivolous and misleading, It is reiterated that
adcquate number of Lrees were planted as compensatory measure.
{t ts lurther submitted that 1607 trces were planted during the
ycars under constderation whercas 1535 trees were [elled aller due
approval of thc competent authority. Respondent from .January
2022 ull june 2024 has planted a total of 1.844 Trees. Out ol the
said 1844 Trees, 1,607 have survived and continue to grow with
each passing day. Thus. the survival rate ol plantation carried out
by Respondent No.2 University is 87% which itself is an
indicator of the degree ot efforts and care that the Respondent

No.2 University gives to the environment. more specilically the

= = Plantation in and around the University Campus. The contents of
S P e
o 5_,iln't: pullmmai} submissions may be read as part and parcel of
/Irf F i ¥ N L-\,'
Q)| Hew, b Wus,

lgafs)s)
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present Reply. Same is not repeated herein for sake of brevity and

to avoid prolixity.

That the contents of paras 5-6 are specilically and categorically

L:n
()

denied as false, Irivolous and misleading. The contents of the
preliminary submissions may be read as part and parcel ol present
Reply. Samc is not repeated herein [or sake of brevity and to avoid

prolixity.

7 That the contents ofl paras 7 ts specifically and categorically denied
as ftalse, frivolous and misleading. As dctailed in the preceding
paragraphs. Respondent No.2 is committed for compliance ot all the
environmental norms towards the conservalton ol’ the biological
diversity. Accordingly, different species of trees are plantcd within
the university campus. The contents ot the preliminary submissions
may be read as part and parce] ol present Reply. Same is not repeatcd

herein for sake of brevity and to avoid prolixity.

8 That the contents ofpara 8 does not merit any responsc, since the
same (s only proposition of law. The contents ol the preliminary
subsmissions may be read as part and parcel of present Reply. Same is

nol repeated herein for sake of brevity and Lo avoid prolixity.

9 ‘That the contents ol'para 9 is spccifically and categorically denied as
lalse, frivolous and mislcading. The contents ol the preliminary
submissions may be read as part and parcel ol present Reply. Same is
not repcated herein tor sake otbrevity and to avoid [rolixity.

?ﬂxﬂf'ﬁm nds:
‘-‘- r 1.'\
N, AN
\
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A-13 That the contents of paras A-B are specifically and categorically

denicd as false. {rivolous and misleading. It is vehemently denied
that large number of trees was felled illegally. As detailed in the
preliminary submissions, thc Trees were lelled after seeking due
permission trom the TForest Department. It is submitted that only 155
trees were lelled for public safely, essential construction ete. It is
further submitted that the Hoiticulturist Unit of’ Respondent No.2
took permission for [elling 180 trees from the DFQ, Varanasi vide
various lettcrs as detuiled in the present Reply. Moreover, it is
submitted that |2 trees Trees werc [elled on account of emergent and
exigent circuumstances which concerned salety of student, stalf,
leachers and general public. Turther. it is submitied that the 7
sandalwood trces which were stolen Irom the Department ol
Dravyaguna. Faculty of Ayurveda. IMS. BHU premises without
knowledge or connivance ol'ilre Respondent No.2. in this regard, it is
pertinent to mention herein that the First Information Report was
lodgcd with the Local Police Station, |.anka. Varanasi, against theft
on two occasions, i.e., 2018 and 2023. The contcnts of the
preliminary submissions may be read as part and parcel of present
Reply. Same is not repeated herein for sake ol brevity and to avoid

prolixity.

That the contents of paras C-E are¢ specilically and categorically

denied as fulse, frivolous and mislcading. As detailed in the

'?wqgoing paragraphs. it is reiterated that tree odlling was undertaken
A o,

y

“only,@%er obtaining the requisite permission from the competent
G

%ulhhr-i{ﬁ\/\s dctailed in the precceding paragraphs. Respondent No.2
5]
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is committed tor compliance ol all the environmental norms towards
lhe conservation of the biological diversily. Accordingly. different
species of trees are planted within the universily campus. The
conlents of the preliminary submissions may be read as part and
parcel ot present Reply Same s not repeated hercin for sake of

brevity and to avoid prolixity.

PRAYIER CLLAUSE:

The contents ol the Prayer Clausce of the OA are specilically and
categorically denied as talse. ITivolous, and misleading. In light ol
the facts and circumstances as delailed in this instant Reply, the
Applicant is NOT entiled to any reliel as prayed for. belore this
Hon'ble Tribunal. In view of the same. it 1s submitled that the
Applicant claims ought Lo be dismissed.. The contents of preltminary
submissions may be read as parl and parcel of the present Reply.

Same (s nol repeated herein forsake of brevity and Lo avoid probiggty

AUTHORIZED REI’RESENTAT!
RESPONDENT NO.2

THROUGH
NIV DEI.HI ABHISHEK. SINGH
DAIED:  .02.2025 ADVOCATE FOR THE RESPONDENT NO. 2
J-26 (L GF), JANGPURA EXTENSION
A NEW DELHI - 110014

MOB: —91-9910291290
Email: advocate@lai-law.com
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VERIFICATION:

Verilied at  on this day of February 2025 that the centents of Paras | to
|7 of the Reply arc true and correct to my knowledge based on ofticial
documents, record and duly checked and verified intormation received
from the Protessor [n-Charge, Horticulturist Unil, BHU, whureas the
contents ot Para Wise Reply of the Reply are true and correct on the basis
of legal infurnmation and adviwe received in addition to the document.
records and mnformation received from the Professor In-Charge,

Horticulturist Unit, BHU and believed to be true.

AUTHORIZED REP {’;m ATIVE OF
RESPONDENT NO2
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PRII\CIPAL BI NCTH, NE\V DELHI
ORIGINALAPPLICATION NO.928 OF 2024
INTHE MATTER OF:
SAURABH TIWAR! ...APPLICANT
VIERSUS
UNTON OQF INDIA AND ORS ..RESPONBENTS
AFFIDAVIT

l. Rishabh Tiwari s/o Shri Suresh Narayan Tiwari aged about 36 years,
posted as Assistant Registrar (Legal Cell). Authorized Representative of
the Respondent No.2 University, otfice at Banaras Hindu University,
Varanasi — 2210095, ULP. India. do hereby solemnly affirm and declare as
under;

L. That T am thc Authorized Representative of the Respondent No.2
Lintversity, in Lthe above captioned suit and conversant with the tacets
ol the above noted matter as such competent to depose with respect
thereto and Lo swear this affidavit.

2. That the accompanying Reply has been drafted under my
instructions, | have gone througl the same and understood the
contents thercof. I say the averinents made in the accompanying
Reply are true and correct to my knowledge,

3. | say that the contents of the accompanying Reply may kindly be
read as part ol this alfidavit also. the contents thercol are nat
repeated for the sake of brevity. %{;’

DEPONEN’]

VERIFICATION:

Verified at ~ on this day of February 2025 that the contents of the

atfidavit are truv and correct to my knowlcdpe based on olficial
documents, record and duly checked and verified inlermation reccived
...M the Protessor [ n-Charge. Horticulturi st Unit. BHU, and believedto

b&w?@thmg material has been concecaled therelirom.
Wt wemm A arou D R,
Ouitad! -

LT
Nm")’GM 00 !‘me
Pegn No. I ' S)
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VERSUS

UNION OF INDIAAND ORS . RESPONDENTS
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AN IRETITLTIOMN OF MATIDHAL IAPDRTARCE ESTATLISHED BY A8 ALT OF BATLAMERT

Ref. No. R/ Date : 21.02.2025

Letter of Authority

I, Prof. Arun Kumar Singh, Registrar of Banaras Hindu University do
hereby authorize Mr. Rishabh Tiwari, Assistant Registrar, R.O.
(Administration)- Legal Cell to represent Banaras Hindu University and
sign on its behalf, Affidavit, Petition, Reply, Rejoinder, Application, or
any other documents in connection thereto, of O.A. 928/2024 titled as
"SAURABH TIWARI VS UNION OF INDIA & ORS.” pending before the
Hon'ble Principle 8ench of the National Green Tribunal.

'L-"rﬂ »
%W‘F_wa(uag
REGISTRAR

Banaras Hindu University

VARANASI - 221 005
T: (0542) - 2368558
F:(0542) . 2369425

E: registrar @bhu.ac.ln
W: www.bhu.ac,in
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH,NEW DELHI
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IN THE MATTER OF:
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VERSUS

UNION OF INDIAAND ORS ..RESPONDENTS

Annexure R-2/2
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CHAPTER - 1: INTRODUCTION ABOUT BANARAS HINDU UNIVERSITY, NTA
AND ABOUT COMMON UNIVERSITY ENTRANCE TEST

1.1. About Banaras Hindu University

Banaras Hindu University (BH\), Varanasl, one of the top Institutions of Eminence in
the country recognized by the Ministry of Education, Government of India, was created
by an Act of Parliament — BHU Act 1915 and founded by the ™andit Madan Mohan
Malaviya, along with a group of other luminaries. in 1916. The university comprises 5
institutes, 18 Faculties (streams} 141 Departments, 4 inter-disciplinary centers. a
constituent college for women, 3 constituent schools and 4 Colleges admitted to the
Privilege to the University. It covers a vast range of subjects pertaining to all branches
of humanities, social science, technology. medicine, science, fine aits and performing
arts. 40,000 students from diverse backgrounds are enrolled here. About 2880 teachers
and nearly 7000 nonteachlng staff are part of the University Students from as many as
48 countries also come to study here. The university has taken a leadership role in
promoting new ideas, the spirit of integration of the worid and cultivate intellect and
culture,

1.2. About National Testing Agency{NTA)

The Ministry of Human Resource Development (MHRD), which is now known as
Ministry of Education (MoE). Government of India (GOI) has established the Natlonal
Testing Agency (NTA) as an independent, autonomous, and self-sustained premier
testing organization under the Societies Registration Act (1880) for conducting efiicient,
transparent and intemational standards tests in order to assess the competency of
candidates for admissions to premier higher education institutlons. The National Testing
Agency (NTA) has been assigned the task of conducting the Central Universities
Common Entrance Test (CU-CET) for Undergraduate programmes for 2023 for the 45
participating Central Universities. The registration and application process shall be
done by the National Testing Agency (NTA) eny their official website
https:/icuet.samarth.ac.in.

Role of NTA is confined to registration of candldates for the exam, admitting them %o the
exam. conducting the exam in the prescribed mode, display of answer keys and inviting
chalizhges, finalizing the answer keys. processing the results and handing over the

resullq'(b‘iﬁku
A

VVL{Q:bout Comrhé{\University Entrance Test [CUET (UG)]

/’ L i;l‘e Common Mr%lversity Entrance Test [CUET (UG)] is belng introduced for admission

'B) 'WE/ to éi} UG Fj?rogr1 mmes in all Central Universities for academic session 2823-24 under

o\ %‘m)yl\ﬁi(\istfy Qidylﬁucallon, {MoE}). The Common University Entrance Test (CUET) will

I, provide a(m}n}}fm platform and equal opportunities to candidates across the country,

3 "Qﬁggcié]l\'/{th‘qéé from rural and other remote areas and help establish better connect
e, 3 ‘W'ﬁfthe}!niversilies. A single examination will enable the Candidates to cover a wide
oY “Fareach and be part of the admissions process to various Centrat Universities.
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Details of sapling uf trees and fluwering shurbs planted from June 2024 till dats: I ; I

-y

Ner| Date of Planting | Nane of Plant Naniber of 1'Man Lociifon
1 05-06-2024  |Tcak 47 k1 (rost of Kendriva Vidyalays
IYicus bengslensis I
Saraca indica I
IFicus inlectoria I
Minosop clenai 9
Kancer 10
J 05-06-2024 Ixoru 8 Kashi Viswenath Tempie Complex
Ashok pendula 2
Crolon 4
Elarsringer 2
Tikomn 4
Sawan!| |
Hibiscus LS
3 03-06-2024 I.ugcrsmcm}n indic LB Institute of Agiicultural Sciences
| Lagerstoemii there 2
Aonla 2
foxwil pelm 10
Lavislomia palm 12
Lacersiocmia indic) 12 .
4 13-06-2024 Kuh:nini 200 BHU ruwin gate
Cosmos 200
Amaramhus globe 200
b 0107-2024 Maoneo 4 Contiol Nurseny
Choati chandleal 200
6 09-07-2024 | Maneo 20 InEront of Brochs Hostul
Mahua 15
Choti chandni 50
Mango 22
7 10-07-2024 Mahﬁa - Hostel Rond
Kaner 100
Choti Chandiit 100
i 11-07-2024 I i Chancl 00
y| 12072024 [Mon2o 2 Palmiu Hoste! Chomaha
Gurhul $
Kaner S0
g::“(fﬁ:ﬁ:?' ,332 Infrontof Balmio Hostel
CGurho! 5
Chinese Chondni S0
10 13-07-2024 Croton 12 ~ [Pept, of Journalism & Mass-Communication
Kawmint 20
Kaner 30
g?:ol‘ }Cglz::g:j‘:n 15000 Betwean Delmia Hostel and Kotmai
Gurhnl 100
Kam'ni 50
' p_;-‘_ [Bari Chandni L Hospiwl ond Malviva Bhavaon
D Gurhal 100
kWl e @ Cretan S0
22 ﬁ 07. 245, ahui 37 fnfron] of Moarvi Hoslcl
* AR T Wtavg tholi Chandni 50
MD 14 ; .J ’an as Biri Chandni 50 |Between Birta nnd Brocha Hostel
O\ Vs v!u 24 [Ghrhal 50
O £4’.\ hinese Cliandni 100 |Malviva Bhavan
L& ,\Q / ;:‘:’l::::‘ ’30(? = Tntrom of LD Guest houst
& D EEnE 150 ?rﬁ:‘!e_sﬁﬁi-u’ﬁ-!uhnr =}
| gﬁ Chali Chondni 150 From Post ofltice to Arts Fuculty

-

Honlcultuflél Unit

%ﬂlﬂl H

ado University
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Marticulfurist Unit

Univer sity

14|  1807-2024  [Bari Chandni 130 A7)
(_hu.u Chnndpl 100 SS Hospixl 1 | L
Bari Chandm 150
Baii Chandni 104}
13 19072024 Choui Chandni 150 S8 Hospital
Gulchin 5
16 20-072024 Manzo 20 Backsidc road ol Vistwanath T'emple
Maneo 5 Depl, ol Zoslogy road
24.07.2072- = .
i 2RO Croton S0 SS Hosnital
Croton 10 LU Ciuest house
1% 25.07-2024 Croton 50 Univessitye Guest house
Cruton 30 VCLodge
19 3007-2024 Mahua 30 Hostel Jee
Croton 50 Ceniral oflice
20 01-08-202: Mungo Pl Dairv Fann rwad
Tcak 20 W1 coad
Jamun 20 7
Daicy F
21| - 03082024 [Maneo 1 Sy o 18
Citrus 60 Nurserv (Itorticulturis] Unlt)
E:‘:’: = i.:) Nursery (Eforticulturisi LInit)
22 0508.2024 Kainini 150 fintront of Brocha hostel
Mans o 5
Jainun 5 Sunskrit Vidvadharma
Dcsi Ashok 5
Kanmini 350 IBrockis lMHostcl road
93 2D
o gorame karondn 30 Nursery (1loaicufturist Unit)
24 08-08-2024 Kamini 150 Brocha hostel road
e e [Komacets
25 -08202 : :
i CO-UReD= Kamini 100 Vishwanath Temple
Ashok pendula 42 Nursery (Florliculturist Unit)
Kamini 210 |Brocha hostcl mad
Tikoma 30
T™MC (choli} 125
£ NGRS Kamizi 150 Mulviya Bhavan
Hamclia 150
‘l'opiary [
Croton 16
Croton 15 o b
2 208202 : - Depi. of Geogmaphy
M| IMOE20%¢  Teron Chandm 10 e a s Bl
Ixorn {
Gulchin 5
Boule *alm 4 Mualviyu Bhaven
28 16-083124 Boy wood 260
Jamurind 3 Betweun Maitri Jalpan Griha & Wrocha Hoslel
_——__|Mamzo |5
29| pa8-an24A  [Rom 4 SS [ospital
' <, TSYIT!‘...'}?P% 20
SM‘v‘ﬂni \ )
Brochi Hostel
[P t-Chardni 20 T S
Goanyri ( IMC) 15
1Jhucdni £ 1MC) 2% Malviva l3havan
_5?9,@;1 . 2? Nuxgery {Horticulurist Unit) ¢ and
Chol&hgndn: 25 i |
Sauagtl, 10 Professor
'N.Ma . Instirute of Agricufwuzl Sciences
assia 20 o~
: 1 ey
Hanclia 20 A AsRarasHif
TMC 150 LD Guest House €75 Yesin
Tamarind 40 Hvdershad eate to 1. An.Sci. & CompuldTentcr




~ Mango 30 ‘I 7 3
e A0 Kachanar 25
Tikomi 30 11ydcrabad gaee to [AR Sci. & compuier cenuer
Alomanda 13
Amalws 20
Croxon 4 =
Ashok 3 Mandir complex
Ixorg 3
Teak 50
Mahugoni 20 Dairy tarm
33 29082024  |Teak 50 ]
Kamini 50 Mandir
Neew 8 Akeln baba to Maiiri Jatpan Geil
Kaner 1S
Aunaltas 10
Ixoru L@
Aslok Pendula 5
Sowumi 10
N Man:o 20 -
34 30-082024 T 20 !
Putiiu 10
Gulachin L0
Croton 12
Choti Chundni 10
‘Tikoma "
Kamini 200 Brocha Hosltel Rousd
Aurocasia 4
Tikoma ¥
35 03-09-2024 ?:';Ecarm tsmall) ;g S 8 Tlospital
Ixoro 10
Poinscettin 2 ')
Bur7 Chandni 00
Choii Chendni 100
Parijor 2
Gulehin 2
Tikoma 2
36 04-09-2024 Alabuanda 2 Near Joumalism Dept.
Croton 2
Saw pl
Ixora 2
Amalins 3
Kachnar 2
Imli 20 Boisny Deet. to Katmat chowaha
37 06-09-2024 Kamini 200 Brocha Hostel Road
Teuk 100
Cul sapon 10()
33 07-09-2024  |Sisam 30 Daity ['armn
Cassin 23
Fucalynius 25
: ;—ff\ Kamini 30
T A Choti Chandni 20 Brocha hostel road
) LY 4 Sawani 2
12-0973024 N\ Molsasi 3 SS Hosnitul
g '. al 3\,3\ * ulmohar 70
4 1,1,93_,302‘} %assin 50 Sir gute ©© MMV
o N 1T858 matltisy 50 Sa;{gd,_/&ai'_, Mﬂ(_,_‘
2130242029/ & Heuk 65 BHU ciub 1o Hydersbad giale ATHE IHE
VN s 3 Post affice (0 BHU clib Pr0Tassor-in-Gharge
5% Manmo ) ) - ‘mr-T'WWQ?T'{&,
Hyderabad Gate to choti gsli Horticulturlsd Unit
O i Teak 6 i . Sk

s foarery
@nmas Hiades Univecaity
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Maoen 19 Choti eali 1o 11T chourgha A7
Mango 1] Kotmaito D1 !
Tmli 30 Boliny Depl to Kotnai
43 18-092024 Ixora 4 Malviva Bhavan
@] 1909202 [rom = Visunlars faeuly_____
Ixora 3 Nursery (Tlorliculiurist Lnil)
Choti Chundmi 10 13rocha Mosiu1
; 20-09202 =
" o Ficus 20 Swinminy ‘ool
46 23-09-2024  |Mango 1) Chittup ur eate 10 Non-teaching N
47 26.09-2024 hnli 34 Ilindi Bhuwan chouraha to Birls chournhn
Mousali 30
48 27-09-2023 Mithi Neem 10) Numsery (Horticulurist Umit)
Bar! wmgd 10
TMC Double 25
49 30-09-2024  [TMC Singlc a5 Nurscry (Horticulturist Unit)
TMC Lwarf 100
50 01-10-2024  |TMCDoublc 10 I o V.T. 7
Croton 40 siTn a4
51 03-10-2024 TMC 750 Surdar Patel hbosicl & road
51| 04102024 (MCDwarl 20 Surdur Patel hostel & rond
Cromon 32
83 23102024 Neem 16 Nenoicch Dept road
54 25-10-2024 TMCDouble 92 Hosted road Naolmiu & Guriu
B Mahaony 80 N e
27-10202 RO, R Hall 1T & ¢ :
35 7-102024 PSS o0 gmpur Hall ITT & ChemicalEng.
56 23-10-2024 Ievinia 160 Rajputana to [Dafmia 11oste] both side
Maohus 12
Total 93191
AR s
aﬁ‘-ﬁ-ﬂl ':Ls'i-.'.l T4
ﬁuigssur-ln-Chﬂrgﬂ
FET AT
Hnnlcultttglﬂ Unit
Banaras Hindu University
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DETAILS - TREES CUT/ PLANTED AT BHU CAMPUS BETWEEN 2022 TO 2024
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Table { : Details on Cutting of 114 trees.

Ser | Letter No & date of Appiroval | Species & No of Year of Total No of Trees for |No of TreesSpeeies & No of Trees Year of Cutting
%@_&ﬂ_mg of trees trees Approval which felling approval cut cut
was accorded from DFQ
§3 .«”mdé‘i [uﬁ\2024 Eucal yptus-01 Not Felled
‘M)g 122 lxlgt!d lz\.wpr§024 Peepal -0 Peepal -01
. y Q-"‘ o) ZN Gular -03 Gular 03
;,'h e Mango-03 Mango-03
Sahtoot-0l Sahfgo1-01
Sagaun 04 0l - 5 Saaﬁ -0 2024
Shisham-0l Shisham-01
Eucalvptus-02 Eucalyptus02
Neem-0] Neem-0l
Jung le Jalehi-02 Jungle Jalebi-02
1504/22-) dated Ol Dec 2023 | Mahua -0l Mahua 01
Semal - 01 Semal - 0]
1130/22-1 dated 06 Oct 2023 Eucalyptus-20 Not Felled
680/22-1 dated 22 Aug 2023 | Shisham- 04 s G2 45 [I'Shisham- 04 P
3809/22-1 dated 09 Mav 2023 | Eucalyptus -07 Eucalvatus -07
2579/22 -1 dated 18 Jan 2023 Eucalyotus -32 Eucalyotns -32
1616/22-1 dated 28 Oct 2022 Shisham-01 Shisham-01
| 1615/22-1 dated 28 Oc12022 Shisham-02 Shisham-02
1614/22-| dated 28 Oct 2022 Shihsam 02 Shihsam -02
1610/22-1 dated 28 Oct 2022 Jamun - 01 $amun - 01
Semal - 0t Semal - 0l
1504/22-) dated 18 Oct 2022 Shisham-01 Shisham-0!
1503/22-1 dated 18 Oct 2022 Eucalyptus -24 Eucalyptus -24
1502/221 dated 18 Oct2022 | Shisham-08 " = ! Shisham-08 2022 5
Chil Bil-04 Chil Bil-04 "\
Jungle Jalebi-03 Jungle Jalebi-03 }l.\;
Im!1+01 Iml+01
Neem-01 Neem-01
Wild-0l Wild-01 .ledﬁf;.-Ma....
3602/22- dated 06 Apr 2022 | Shisham 01 Shisham-0l T.sxﬁe:i"‘ «%EL 1{- njas
Totnl | 135 114 B | SRR
Homcullunst Uit

2 )£ 4l

! Bvanas Hihdurderrss



Table —11 : Details on felling of 41 Teak Trees. 1 %
Ser | Letter No & date of Approval | Species & No of Year of Total No of Trees for |No of Trees[Species & No of Trees| Year of Cuttiny

Letter for felling of trees trees Approval which felling agiprovsl cut cut
was accorded from DFO
. - Teak -4l N
1. | 4087/22.1 dated 04 May 2017 | Teak-45 2017 45 4| (04 not Felled) 2023
Total 45 41

* Approval for felling of 45 teaks was accorded from DF O, Varanusi. Hawever, view non participants in the e-tendering & COVID-19 pandemic these tree.s
were fell down in 2023,

Table —1H : Grand Total. Summary of Table | & Table II.

Total No of Trees for Which Felling No of Trees cut No _of Trees not cut
Approval sought from DF®

180 155 25

it is also evident from the data that out of 155 trees cut, 63 were Fucalyptus trees.

Table IV : Details on Tree Plantation from Jan 2022 to Jun 2024 and their survival rate,

Year No of Trees Planted from Jan Nu of Surviving Trees
2022 to Jun 2024
64| 536
507 419
696 652
1844** 1607

; were planted from Jan 2022 to Jun 2024. Ot of which 1607 trees cauld survive and balance saplings of trees (237) could not
itowas cuesed by disease. demage by stray cattle and fall of trees or tree branch nearby. Thus, the survival rate of trees is
er, the areas/ locations where trees planted between Jan 2072 to Jun 2024. did not survive were replanted commencing from

00 saplings of trees and jlowering shrubs have also been plunted in the University Campus as port of ‘Mega Pluntation Drive’
* commencing from June 2024 (ill date

Suig,/ﬂ
(Profes rléﬁﬁgﬁg‘:‘?uluﬁq
Horticgitamdt HaptrBHU
Professor-in-Charg
ZIm R

[ PR N R T
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.928 OF 2024

IN THE MATTER OF:

SAURABIH TIWARI CAPPLICANT
VERSUS

UNION OF INDIA AND ORS ...RESP@NDLENTS

Anncxure R-2/6
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HITN fe=® 9 saNArAs HINDU
farafraea ) UNIVERSITY Profess ge,

Hortlculturist Unit

An Innllsution of Notonal ImPorionce entablishod byan Act ot Porlloniom

Ref No: H/TT/2024.25/ ¢ ] 14 Dec 2024

The Registrar
Banaras Hindu University
Varanasi — 221005

Detail on "lantation for the year 2022.2023 andl 2024

Dear Sir,
T Please refer v BFQ, Varanasi letter no 2134/29-1 dated 27 Nov 2024,

2. DFQO Varunasi vide letter ibid had sought information regarding plantation of trees within
the Uuniversity Campus for the year 2022. 2023 and 2024. In order to provide the duta in a
prescribed formal. a comprehensive survey of trees planted during 2022, 2023 and 2024 was
conducted within the University. The survey was conducted from 29 Nov 2024 to 06 Dec 2824, in
which a total of sixteen gardeners and six Research Scholars from Dept of Haidlictitire (Institue of
Agricultural Science) were involved.

8. Status on plantation of trees commencing from Jan 2022 till 06 Dec 2024 is as tollows:-
No of trees ptanted | No ot'surviving No ol trees those Surviviil Kate
during 2022, 2023 trees as on date coutd nor survive as on date
and 2024
2389 2233 156 934T%
4. The details of all the trees as sought by DFQ. Varanasi vide letter ibid is enclosed hetewith

for information and onward submission please, Soft copy of Ihe same is being torwarded separutely.

Sv dara3 Aac.
Profcssor In-Charge
Horticulturist Unit, BHU

Enclosure. As above.
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VERSUS
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INTENSIYE CARE UNIT. TRAUMA CENTRE. IMS, BAU

- DATE: - 04/08/2024
ICU PATIENT INFORMATION

Patient Infermation:

Namc of the Paticnt : BINDRA PAL | Age: 27 Yrs | Gender: Male Hospital No : 2024/8087

Date of Admission : 03/08/2024 | Ward/Bed No : HDU--08 | Statns: MLC | Dcpartment :{rouma sutgery

Datc of Shifting to 1CU: 13/06/2024 a1 3.10 pm | Consultunt Is-Charge Admission : Dr S.Shartna

Consultant tn-Charge ICU: Dr. Kavita Meena ICUDay-01

Diagnosis: Polytrauma (suspected spine injuryCS, D§-D9#D124, L1-1.4%, left hemothorax 1CD msitu, Lefl
medial ¢ondyle #and lett lower limb both bone #,

Surgic:l Lntervention : . Exploratoty Laparoioniy was done on 03/0872024(B)

History: Patient presented with alleged history of fell of tree while standing, on 03/08/2024/ at around
12,00MD at Depariment of Physics, BtIU. Patient presented in Trazma Centre, Tiiage on 93/08/2024 et 12.15
- PM with PRS0, BP70/50, §p02-90%, GCS E3V2MS and Gasping pattern of respiranion. Patient was
iitubated, und was put on AMBU, Norad infusion star:ed at 8ml/iz. E Fast dJone that shows leit pneunethjorax
and leR side chest tube placed, 2 Unit Whole Blood transfused and 3 RL given and medicines given. NCCT
head, CECY Thorax and whole Abdomen, NCCT lumbosacial spine, cervical spine, X Rays aud rowtine blood
invesiigation dene which showed D5-D9%,D12#, L1-L4i#, Left Parietal and Occipital bone #, both side
Fracture of body of scapula, left, 3-12 rib #, left hydropneumaotherax, Left medlal condyle # and lefi
Llower limb both bonc #. Laft ICD placed and patient intubated wnd taken on ventilator support, Patient shifted
to ICU on 03/08/2024 a1t 03.10 AM. Explorutory Laperotomy was done on 03/08/2024 i1 05:00 PM 10
05:45PM, patient was shifted back 1o HDU-08 on 03/08/2024 at 5:30pm. 2 PRBC and 4 FFP ttansfused,

Vital Signs:
Heart Rate: 13§ BFM Blood pressnre: 101/68 ¥1M HG

(on ionotropic support, Norad at 4ml/br}
Respiratory rate: 20 8PM @xygen saturrutior: 100% Temperature: 99.8°F ‘

/ Jido
Neurological Assessment {GCS): E3VTMS, Pupil B/L mid-dilated, reactive to lf‘ﬁlt
Cardlovagcular:WNL
Pulmonary: Patient infubated and on ventilasor support O ¢ % p, Y -
Abdomen: Laparetomy incision with dressing u 3
Evcnts within 24 howrs: Patient intubated and on ventilator suppuit and norad %l"wbn f

L ‘J;c
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Blood Repurts (21/06/2024 )
" HGB | WBCCouut | Piatelets | Na* K Cl- BUN | S.1frea
8.9 1538 369400 {45 3.02 I3 15 32.10
S.Creat | S.Albumir SGOT | SCrT | TP | T.BILL | Ca+ | Laclate
.14 3.1 £23 46 4.8 1.4 7.0 750"
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| CASE SUMMANRY AND OISCHANGE REPORY
Tiaurrp Swgsey
Teaume Coniten. Banarat Mindu Ut ivenliy, Varsnasl.224005
DIBCHARGE SUMMARY
prof SK Bhartiya Prof SP Mishra DR Sumtl. Sharma® _ DR Vivek Xatifar
Nime: DINDAA PAL | 7 Ao 7YAS | Saxim [ Follow g No: 7 no m i
Addrers- TILHIARL SHAANAZUR, U.P, INDIA )
008 0)/os/ze T o00e: 83/08/24 000:06/10/24 HoipRsl No- zozmon ’
Co Mordidiz iv t=ND 8edno: TSW14 Mot No-8840161741
DidgnotR Yrwatment Nesult
BLUNT TRAUNA ABDOMENWITH 1ZFP 3.9 RIB 1. LEFT HYDROPREUMOTHORAN MANAGED WITH IM$ ROVED |
FRACTURE B/L HYORGPNE UMOTHORAXR (LEFT> LEFY ICO INSERTION DOKRE UNDER LA ON 03/06/24 f
RIGHT) WTTH B/L SCAPULA FRACTURE WITH 86 2. EL o PER{SPLINIC PALZING WITH PELVK &
FAACYURE, 05.05, O12 FRACYURC, L4.L2 FRACTURE | SUBHEPAITIC OR4IN PLACEMENT DONE UNDER GA ON
WIH RGHEMEDIAL CONDYEE OF SEMUR FRACIUAE | 0)/0§/24
WTTH LEFT 1 (B EAF SIUIA FNACTURE WITH WITH 3. MANAGED NON OPERATIVEIY FOR TBI
NIGHT £ AND B/L PARMTAL KEGION CONTUSION | 8, MANAGED NON OPERATIVELY FOR 8ONY INIURY
WITH FRACTIURE OF RIOH1 OCCI5l AL BONE WITH LUFT ABOVE KNEE SLAD AND RIGHT ABOVE
raowsias

00i:03/08/24
TOI: 12:00.12:30 PM
‘ POI: BHU CASAPUS, VARANASI

‘ A/M/G: 1req (2l over head while eyciing

81/B: KAUSHAL (FRICNO)
(/O - HEAD, CHEST, ABDOMEN, RIGHT ELBOW LEFT LEG INJURY
| H/0 VOMITIMG. NO H/0 LOC, SEIZURE. ENT BLEED
Pasr H/O: NO CIMORBIDITIES
NO H/0 SURGICAS INTERVENTION N THE PAST
ON EXAMINATION:
GENERAL EXAMIRATION:
PALLOR, iCEERUS, CYANOSLS, ®LUSBINO, LYMPHADINTLATHY, PEDAL EDEMA ALL ARE ABSENT. |
VITALS: $PO2: 8G% ON RA
TEME . AFEBRILE
PUISE: 5D2BPM '
' BP: 74/52MMMG ‘

SYSTEMIC EXAMINATION:
CNS: EIVIMS, DROWSY

| CVS$:5152+, NOADOEOSOUNDS.
| CHESI: LEFT SIDE OF CHESY TENOER.NESS PRESENT, B/L AIR ENTRY OECREASEO, BONY CREPITUS PRESENT, NO S/C EMPHYSEMA.

P/A: NO LOCAL RISE OF TEMPERATURE, SOFY. NO TENOERNESS/ ORGANOMEGALY / GUAROING/ RIGIOITY PRESENT, NORMAL
BOWEL SOUNDS PRESENT, NOE/OFREE FLUID. &

EFAST LEFT PNEUMOTHORAX
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e MomwAL MMRBOWYL LOOP COULCY IOW
s GRADELFATTY UVIR.

USE THORAN (08/08/24] . * AVUMNGRAAL % 1 URAL FANEDCOUTCTION NOTIDVATREIFTXD ATy,
USG VOAASD [27/00720) + B/INCMITHAYS KOWINOL/ OFIURAL ALD { GUECTONWITKNOA MAL PR VRS
SUOMG M OVEMENT

USG TMORAD (/09724 $I0 AND 3 /€ T13IUE APPRAR NORIAAL
UNDE RLUEG s \SELE SHOWS NORMAL PARILLARY PATTURN
018 ORMS 1L LUNO SLOING MOV Mg XT .
PO ATONIUI THOTOW T BEDES ORCAN PUAFORA TION
$ QACTURY OF §IGHT LAM@IA OF 05 VEXTIRRA, /¢ $EDILLA OF 06 VINTIORA, §/L SEEDKLL
OF LEFT TRAAGVIRS) PROCRSS OF U7 VERTESAA, §JL PEOIOE OF LEFT TRANSVENSE
PADCESS & 800 OF DS VIAT{SRA BADY & YASWOUI FEDCE S & LEFT TWAASVAY
F0QSS OF 09 VERWDR
s FRACTURL OF 000'1 OF SLANAAGN BOTNSOL, LETT 3™ TO 31" RiBS
SIGNIFHCANT U St HTDADPNE LASGTHORAX WITR UNDLAS TOY G COUAPSE &
CONSOUDANON OF LUNG P PANDIVIAS (S SE(N,
VDNMAL HONT KYOROPNEUMOTHORAR B SETN.
SURGICAL EMPHYSIMA 15 SELN LEFT OFEST WALL
0T 3 SETA N TV On LT ADe.
T WA PURAEAMOAAGCSAANBARI NOTWAL CONTUS:ON WITW PERNLISIORA: (OF/A
AAE SATN IN AXGHY FEONTOTEMPO RAL AEGION AND S/0 PARICTAL B(GIOK,
L e THINSDN G NOTED IN MLOUNE FALR
o MiOUNE LS 05 APFAOK 1 2MM TOW ARDSLEFTSIOL.
e UNEAR UNOSFUALID 5 QALTURS OF IGH I OCT\ITAL BOME WITH FRACTURE LNl
EXTERDNG PIYO B1GKT PARYAL 60M.
e SOFT NSSAT SWELLING WITS ICAL PHEMA TOMAL'L NOTE O VOt VING L /L P ARIETAS
RLCON
NECY HIAD{a)/08/24 . o SCAIP [OIMA AKDNTMAIGMA 1N B/L PRATTAL RZGION.
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'bﬁro%'éﬁﬁgﬂ—m__::ng DASPECIES GROWN e}
L] 14 L!F'l 'm INS(H‘HION DONI ﬁi‘ufﬂl uonoumlll‘ |

ENF DONE UNDER GAOND3/08/14

2. EL+ PERIS PLENIC PACKIHG WITH PELVIC b SUBNEPATIC DAAIN PLACEAS
OTFINOINGS : 3. ?;lfmﬂ 0F 81000 sctw
SANGUINOUS A uig ,
COLUMN pqovIMENT ¢ m,om"w
2. MINIMAL ~100ML SANGUINOUS COLCETION [N SERITONEUM.
: AN ERIOR pAR IEFALWALL BREALH YO MUSCLE YEEN IN PERICONEUM IN LLFT HYPOCHONOH1IUMI § CM}
PERISPIENICaACKING BONE.
| s s
COURSE OVRING ioaPrekeeay oL SIS/ BONTUSION OV FRNOWEL W MLSEEN. — s
TAY PAIENT pRESENTED 10 tRIAGE Wi THELABOVE MENTIONED COMPLAINS W7t POOR GE. & WAS NOT
MAINTAIN'NG SATURATIO N, WAS NTUBATEO 1N YTHE TRIAGE KEPT ON VENTILATOR  LEFT ICO WAS INSERTED UNOER LA ON 03/08/24 palEHT
WAS ADMITTED: UNOERWEINT ASOVE MENTIDNEO PORCEEISRE ANO SHIFTED 10 (CU ON 03/08/2a SUBHEAPTIC ORAINOUTAI'T O POP1 WAS
| M'NSS] \WIICH REMANED MINGSE T11L POG4 ANO WAS RZMOVEOON PODS, PELVIC DRAIN QUTPUT ON PODY WAS MINIS;) WINICH REMAINED
M'NI] TILL PODE ANO REMONED ON POO? 1EFT €0 DNIPUT DN DAY 1 WAS 2009 4L{55) WHCH REOUCED TO MiHIS]TILA OAY 9 AND WAS
REMOVED ON 0AY 11 AT QUTPUT ON POOI WAS 100M1{a! WHICH WASCIAMPED ON PO02 . RFFEEOING WAS STARTED O P04, PATIENT
PASSED STOOL ON PODS TRACHEDSIOMY WAS GONE 13/5/24 OXYGEN 1S TAPEREO GRADUALLY FROM SIMV SETTING TO T.PIECE TO ROOM AR
OVER THE COURSE OF ICL) STAY, NEPHROL OGY REFLAENCE TAREN IVO DERANGED RIT CARD;OLOGY REFERENCE WAS TAKEN FOR PERSISTANS
ORAOYCARDIA, ORTHOPEOIC REFEAENCE WAS TAXEN FOR CEAVICAL, DORSDIUMMAR SPINE FRACEURE, P4t LADEL PHLA COLLAR+ TAYL.OR BRACE
| ADPVILED: GASTAOLOGY R EFERENCE WAS TAKEN FOA OERANG ED LFT, ENT REFEAENCE WAS TAREN FOR TRACHEOSTOMY, OONE ON 11/a/24
| NEUROSURGERY REFERENCE WAS TAKEN 1vO NEUROGENIC S110CK. SYCHIATRY REERENCE WAS TAKEN VO AGITAIION, RESTUISSNISSAND |
| ADVISE TOU OWED ACCORDINGLYPATIENT WAS SHIFTED OUT OF (U ON 12/05/24 PALIEN! 1S MANTAINING SAT UARIIGN ON RA ON !
| TRADHEQSTOMY TUBE, IS ON RT FEEO FROM,07/08/14 WHICHHE TOIERATED WELL RT WAS REMOVEO ON 1/10/24 ANO AULOWED ORARLY. HE
15 NOW BEING DISCHARGEQ UNDER STASLE VITALCONDItIONS

BLOCOTAANSFLGION:
1 UNIT W3, 1 UNIT PRSC, & UNIT 6P TRANSFUSED ON 03/08/24
1 UNI? RDP, 2 UNIT PRBC. 3 UN(T FLC TRANSFUSED ON G7/06/24
& UNIT ADP, 8 UNIT FFP TRANSFUSED ON 08/09/24

2UNITROP TR ANSSUSED ON 03/08/24 !

1 UNITROP TRANSFUSEO OX L0i/0a/34
3 UNIT PLC TRANSFUSED ON 12/09/24
2UNITRDP TRANSFU54 0 ON 1.2/08/24
L UNJT PROC FRANSFUSED ON 21/08/24

AOVISE ON OISDIARGE:
ax

L] ORALLY ALLOWED HIGH PRQTHN DILT

s STEAM IHHALATION

s UMB ANO CHEST PHYSIOTHERAPY § RESPIROMETERY
TAB ARHACEFCV 1 TABBO X 10 OAYS
TABIEVOFLOXAGN 500 MG 1 TAS 002 OAYS
CAP SORAB LV Cap OD A/C % 10 0AYS

L ]

*  TABOSTEM FORTE 1 CAP OO X 30 DAYS

o  TABFERRIHEME L TA X 30 0AVS —

¢ TABM2RICH 1 CAP 8D X15DAYS ﬁ;,j F:f“*-%

o TANPULMOGLEAA ) TABBO X 1S OAYS DS i i *‘3..\|

o TABLEVCAA SOOMG L TAZ 8O X15 DAYS P Y W

*  SYPLACIULOSE 30MLOD H/S X 15 0ATS / ad S

o TASMONFAIRLC]TABOD H/SX 7 DAYS y Jat il
| v TABNAXDOM 1 TAB SOSIPAIN) X 10 DAYS Ul |t ||

Il

. f o Yk
N N T g A d
X 2/ / Y 2%
AEFERA TO NEUROSURGERY IVO RIGHT FT AND 8/L PARIETAL REGION CONIUSION ﬂ R A i

REFEA TO ORTHOPEDIC ON SATURDAY UNDLR'PROF. SAURANH $INGH FOR LS FRACTURY, D5.03, DA FRecIusE, RE ~ S
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‘ Ret No; H/17172024.25/ 29 @ct 2024

f The Registrar
Banaras Hindu University
Varanast - 221005

Clarificution regarding cutting of trees within University Campus

Dear Sir,

Pleuse reler 1o the office letteer No, 1802/29-1 dated 26 Oct 2024 [rom the DFQ),
Varanasi, regarding a writ petition Saurabt Tiwari v, UOL (Wril No. O.A-928/2024) betare the
Natjonal Green Tribunal, New Delhi, and the sanie forwarded by you 1o our oftice.

Aller veyilying all therelevant office recods meticulously from the preceding vears
2077.2023 1o the cuevent year 2023-20024, the true positiont with the supporting documents as
surtaced is placed herein below:-

|.  Permission tor telling of 133 trees was sought by the ftorgeulturist Unit, BHU vide
various leiters (Armeviere [ -Puge [ to 17) and the pesmission was given by the DFO,
Vauranasi vide various letters (as given in Aninexwure [F - Puge I8 10 35) during the years
2022, 2023 and 2024. Further, the record also indicates that permission of Telling 45 trees
was obtained vide letler no 4087/22.1 dated 04 Muy 2017 (e 111 — Vuge 36).
However, tor cettain reasong oaly 41 trees were telled in 2023, und 04 tregs are still
standiug near Malaviya Shishu Vihar in the campus. This is clear trom the table given
helow:-

 Table I . Soutusury of Trees Cut down during the ycar 2022 ,2023 & 2024

f NoutTrees | No oF trees for which [No of Trees for [Permission| Year of| Balunce | Loaation of | Neaf Trews
tell down by | felling permission was which Yeur |Cuttingl Naof | Standing I*tanted
Jortlealriy sent by The peremission Trees | Teeedin |

| Umin BET ) slonrist Unit,  [RF9need by DFO RN G

| . anvebro | }7 e Yo ““"p_“" L . O
b Sl 51 5k 2023 | Wz | oo T S— O

43 65 oS 2023 2023 20 Facuelly of at9 |

. . = el Acts

41 45 45 2017 2023 04 Near
Mnllllviuya .
Shishw |

| Vihar

[ 18 19 19 2024 | 2024 ol R23. 652
' Hydeeubad
(| (s ST Cu SN SO . o

155 180 189 . - 25, g 7

_{152+03%) | R _ | - ]

* 03 wrees were cur down during last farmight of September 2024 aid therciore the seme
way notdnclueded in the deta forwarded vide thix office regarding catting uf 132 rees,

-." A% ‘{,"kﬂllali(m uf (rees — 1607 suplings.

\Y
Ti\.< Qi i regardy Lo para § o the letter of the DFQ, regarding cutting of 12 uees (which

',llf -
! ¥ - 3 A LA
: ST, nely O Mango, 03 Guimaohar, 01 Kathal. and 02 Mahua), we would like to infoem that

' ! s 'S’ . s : . . il 3
i , i I Jabqt thele. 0} tree of Guimohar was fallen near University Main Gate (Singh Dwar) snd
E:f, ‘a/'/ T Bap il ?ei’éa' ing | | trees weie dry/ dead located alongside the busy roads and in front of
f; AL % L student lostels. The Gahmohar tree hud tallen doe to rain und gusty wind and its removal

N\~ ‘\ “wasamgiysary forclearing the road bluckage.




?
»

- 238

Further, we would like 10 infomm that on 03 Aug 2024, a 3" year Ph. D. research scholar
of Physics Department of the Univessity. Mr. Brinda £al, was severely injured due te
batural und sudden falling of a dry paln tree over tim. He was admitted in ICU 'Trauma
Centpe [ar treatment on the same day. He remained admitted in the Trauma Cenlre tor 4
fong time. At present he is teported to be sottering from a condition called myositis
ossiticuns. His condition §s critical and he is still not abls 1o walk.

Ln this context, we would like 10 figther inlorm that, in order to avoid such an eventuatity
in the future, the Horticulturist Unit, BHU 100k & suu moto gction to cut down the above
meutioned 11 dry/ deid trees in the month of August 2024 as they were tound to be
loczited alkknigside the busy rowds and in from ol student hostels and were eonsidered o be
dangerous for puhlic satety, However, Inadvertently this matter eould not be brought 10
the knowledge of Forest Departivent,

d. Information on para 6, 7 und 8 of the letter of Forest Departnent dated 26 Oct
2024 may be obtained from the concerned Department and the Chief Proctor Offige.

5. With regards to para 9 of DFO letter, pruning ol trees within the campus is not a
regular phenomenon, However, in case ol any disturbance of electric supply in the
cumpus, pruning of Wees is undertaken on the request of Electric and Water Supply
Department, BUU. However. in litlure, the University plms for systematic pruning ot
vees under inthination to the Forest Deparunent, Varanasi.

6. With regards to para 11 of DI'Q letter, the clarnification of cutting dowwn ot 14 trees
has been given in the atoresaid point Ol indicating no illegal felling of such tsees.
Regarding the cutling of 12 Lrees explunstion is given in point 03 above. So finaily. there
was no illegal iclling of trees on the campus during the period mentioned in the letter
tinder reference.

‘S(w,img.\_\ Alern.c
Professor Ifcharge ?-ti fvf2- 024
) Horticulturist Unit, 311U

-,!'I,\-I’:’j:l‘l‘\ .,; ‘ ,é\\ X ;,
e XA
NCND
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Lex Icons <advocate@lai-law.com>

. PROOF OF SERVICE
M Gmail

Scanned Advance Service of Reply filed on behalf of Respondent No.2 in O.A.
928/2024: SAURABH TIWARI VS. UNION OF INDIA pending before NGT, Principal
Bench

Lex Icons- Advocate <advocate@lai-law.com> Fri, Feb 28, 2025 at 3:30 PM
To: "saurabhtiwarihighcourt@gmail.com" <saurabhtiwarihighcourt@gmail.com>, "sthaviasthana@gmail.com"
<sthaviasthana@gmail.com>, dfovrns@yahoo.in, secy-moef@nic.in, csup@nic.in, ccb.cpcb@pnic.in, psecforest-
up@nic.in, dmvar@nic.in

Bcc: Abhishek Singh <abhishek.lexicons@gmail.com>

To,
Applicant and Respondents,

Kind Attn,

Please find attached Scanned Advance Copy of Reply filed on behalf of Respondent No.2 in O.A. 928/2024:
SAURABH TIWARI VS UNION OF INDIA pending before NGT, Principal Bench

Regards,

Abhishek Singh

Advocate,

Lex Icons,

Attorneys & Legal Consultant

Please DO NOT PRINT this e-mail unless you REALLY NEED to !

Disclaimer:

This document along with attachment(s) is specifically intended for transmission to the specified addressee(s)
only and for exclusive use by them. If you are not the addressee or not authorised to receive on behalf of the
addressee you must not access, read, use, disclose, copy or deal with it, in any manner whatsoever. The views
and opinions expressed by the sender need not necessarily represent / reflect those of Lex Icons. If you have
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